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leading to a lot of repercussions. Madam, I 

visited Madhya Pradesh and Rajasthan as a 

member of the Narcotics Committee. Of 

course, it is used for medicinal purposes, but 

since they get more than the required quantity 

they are smuggling it to Bangladesh, Burma 

and to other places. It is being taken to other 

countries and it comes back to India after 

refining. By that our children are being 

spoiled. Their life is in peril. Therefore, I say 

that this CO. will lead to undesirable conse-

quences. That would enable the cultivators to 

sell it in the black market. It is being sold at 

Rs. 6,000 or Rs. 7,000 per kilogram. People 

from Pakistan also come through illegal routes 

and purchase it. Therefore, I demand that an 

inquiry be ordered by the Prime Minister. The 

CBI should enquire why such an order has 

been passed, when the Committee had 

recommended that the poppy cultivation in 

India should be banned. 

Countrywide protcsts by students de-

manding reservation for women represen-

tatives in parliament and Legislatures 

SHRI BRATIN SENGUPTA (West 

Bengal): Madam, a large number of students, 

including members of the Students' 

Federation of India, have demonstrated 

countrywide on 18th of this month against 

delaying and postponing of the Women's 

Reservation Bill supposed to be passed during 

this session of Parliament. 

At the penultimate hour of the winter 

session of Parliament. I am constrained to say 

that those who conspired to postpone this 

important and burning issue on the national 

agenda have been successful to a great extent. 

I am raising this issue because there has been 

a countrywide demonstration by students here. 

There is a scope for complacency. There is an 

angularity of certain people viewing this as a 

welfare programme or as a welfare scheme for 

women. It need not be repeated. It is not 

anything like that. There are many problems 

involving women. According to a news report, 

the Gender Study Group of the Delhi School 

of Economics   have   submitted   their   latest 

sample survey wherein they say that 85 per 

cent of the girls studying in the Delhi 

University are subjected to physical form of 

sexual harassment. There are many incidents 

of atrocities against women, exploitation of 

women at their working places and hidden 

form of exploitation and many other forms of 

exploitation. 

My intention to raise this issue is if none of 

these problems is solved, if none of these 

problems is attended to, the atrocities against 

women would continue. Unless the basic 

issue, the fundamental question, that is, the 

empowerment of women which is a burning 

issue on the national agenda is taken up, the 

atrocities against women cannot be checked. 

Thank you. 

PROF. (SHRIMATI) BHARATI RAY 

(West Bengal): Madam Deputy Chairman, I 

associate myself with the Special Mention 

made by my colleague. 

SHRI TRILOKI NATH CHATURVEDI 

(Uttar Pradesh): Madam Deputy Chairman, 

we also lend our support to the Special 

Mention made by the hon. Member. 

THE DEPUTY CHAIRMAN: I think all of 

us should associate ourselves with the Special 

Mention made by the hon. Member. 
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SHRI VAYALAR RAVI (Kerala): Madam, I 

am very grateful to you for conducting the House 

in a nice way. The House is very grateful to you. 

You controlled all of us in a talented way, though 

we are a little vigorous sometimes. Thank you 

very much 

 

Need  to  bring  back  tlje  Snow  and  Av-

alanche Study Establishment in Himachal 
Pradesh 


